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- ; . MR. DEPUTY CHAIRMAN: I have
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. Business Time allotted

1. Consideration and passing of the following Bills :—

(a) The Delhi High Court (Amendment) Bill, 1978, .

|

(b) The Rampur Raza Library (Amendment) Bill, 1974. | One day on the 1oth July,
& 1979

(c) The Khuda Baksh Oriental Public Library (Amend- ,’
ment) Bill, 1979. 3

2, Discussion on the Reports of the Commissioner for Sche-  Two days on Monday and Tues-
duled Castes and Scheduled Tribes for the years 1974-75 day, the 16th and 17th July,
and 1975-—76. 1979.

3. Discussion on the Annual Report of the University Grants One day on Wednesday, the
Commission far the year 1977-78 18th July, 1979.

4. Consideration and passing of the Sales Promotion Em.- Thursday, the 1gth July, 1979.
ployees (Conditions of Service) Amendment Bill, 1979.
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Constitutional

[Mr. Deputy Chairman]

The Committee recommended ihat
from Monday, the 16th July, 1979, the
House should sit up to 6 p.m. daily
and beyond 6 p.M., as and when
necessary, for the transaction of Gov-
ernment business.
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The House then adjourned
for lunch at fifty-six minutes
past one of the clock.

The House reassembled, after lunch,
at three minutes past three of the
clock, Mr. Deputy Chairman in the
Chair.

REFERENCE TO THE REPORTED
RESIGNATION BY MINISTERS
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REFERENCE TO THE POLITICAL
AND CONSTITUTIONAL CRISIS
FACING THE COUNTRY

SHRI BHUPESH GUPTA (West
Bengal): Sir, I wish to make a sub-
mission here. We are obviously pas-
sing through a serious political and,
if I may say so, Constitutiona] crisis.
It doeg appear that some of our good
friends do not see--maybe they are
in the midst of the event, and there-



